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. . ELHImen COURT or DELHI. NEW D .
N \Q. /o 2/Gaz 1A/oH¢/1°13' 0- ' ' 23

‘ Dated. 111<=?_°\,M‘“°h' 2° _

ORDER

d to. ' have been please .r , , _ _ Yb! J dges of this Court _ _ “Tom
H°“’ble me chiir 'luSllccf{ll:liiililii: Ditlhill-ligher Judicial Service with <=fi'¢°

make the l-‘ollowtng postings/nuns 0 .

~

i- 

' I, ~O1.04.2023:- - l

Remarks_ To . V3, Nnnic of the Ft om l I -
No. Officer In c

. - - ~ &1, Mr. Vimal Kuinar Principal Dtstricg
Yadav Sessions _ _ J" %°=

' North, Rohint

_ _ ,1, Court
District & _ ' . _

cm.h5,- ptcstdcd
over by Mi.
X.-aS|,want Kuninr.

Principal
Sessions Judge.
North-West, Rohint

. - - , ‘V Mt‘. Viniul_ . . _P‘ i al District & Y'°° _
2. Ms. Madhu Jain Pf111§;P5(l:0ur‘sJ(‘:§3 Si:Sr;?Oli"‘lS Judge. ’l\\"“‘“ Vaclav

‘ §§'.}1l.Yw..tDw..t. NOrlli,R°l'|lnl

OF TH E COURT
. . BY ORDER

. Q?/,' ~ .

(RAVINDE 1 l)Ul)l'..l/\)
RI?.GlS'l‘RAR GENERAL

\“:'>‘\--'7_\‘\'7.. , . _3 Dated, tltcZ°\, March. 2023E.l‘lClSl. No. /D-2/Gzt4.lA/DIIC/20"
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C y forwarded for informzttion and necessary action t0:- 'or

1. All the Principal Distriot&Ses§i0l'l5 Judges. D=1hi- _ .
2. The PrinciPal'District &I§essi1c;nfhiTl1dE° °‘~“'" SP°°‘al Judge (PC Am) mm)’ Rouse

Avenue Courts Complex, ew e . _ ‘
Qflfi The Principal Judge, Family Courts (HQs), Dwarka Courts Complex, Dwarka, New

ql?|1h§,,c,,,a.,., Mmtgtry of Finance, Government of India, North Block, New Delhi.
I The Member Secretary, Delhi Legal Services Authority, Patiala House, New Delhi. '
, The Director (Administration), Delhi Judicial Academy, Dvvarka, New Delhi. ‘
. The Principal Secretary (Law, Justice & Legislative Affairs), Govt. of NCT of Delhi.

New Delhi-1 l0002.
8. The Principal Secretary (I-lome),'Govt. ofNCT of Delhi, New Delhi-1 10002.
9. The Principal Secretary (Power), Govt. ofNCT of Delhi, New Delhi-l 10002.
i0. The Secretary (iniboui-2, Govt. ofNCT ofpelhi, Shainnath Marg, Dellli:1 1005:},

\iC¢\t/u-1>

Q ll.'The Director of Prosecution, CBI, Block No.3, ll Floor, CGO C0m|>ll:X, Lndlti Rottcl.
N.Delhi-3.

l2. The Director, Directorate ol‘ Prosecution, Tis I~lnzari, Delhi.
I3. The Director General, Narcotics Control i3Ul‘c£lLl, West Block, I Wing-5, Sector-O7.

R.K.Puram, N. Delhi-l l0O66.
l4. The Commissioner ofliolice, Police l-lenclqunrters, New Delhi.
ts. The Commissioner, Delhi Municipal Co|'po|'uti0n, Civic Ccntrc, Minlo Road.
N.Dclhi.

16. The Chairperson, New Delhi Municipal Comniittcc, Pttlika Kcndrtt, New Delhi.
l 7. The 'Rcgislrar-cum-Secretary to l-lon’blo the Chief J usticc, Delhi l-ligit Court, New

Delhi.
18. PS to all J-ion’ble Judges, Delhi I-Jigh Court, for inl’0rmation of l-lon’l>lc Judges.
19. The JR-cum-P.A. to Registrm" General, Delhi l-ligh Court, New Delhi.
20. All Registrars, Delhi High Court, New Delhi.
2l. The Joint Registrar (Vigilancc- I), Delhi High Court, New Delhi.
22. The Joint Registrar (Vigilance- ll), Delhi High Court, New Delhi.
23. The Joint Registrar (Gazette-lB), Delhi High Court, New Dclhi.
24. The Pay & Accounts Officer, Tis Hazari, Delhi.
25. The Joint Registrar (IT), DHC, with request to display this order on the website ol"

Delhi I-ligh Court.
26. The Hony. Secretary, Delhi High Court Bar Association, Delhi I-ligh Court, New Dcllti.
27. The I-Iony. Secretary, Delhi Bar Association, Tis l-lazari Courts, Delhi. 4
28. The Hony. Secretary, New Delhi Bar Association, Phtihla l-louse, New Delhi.
29 The Hony Secret Sha__ - - _ fir)/, hdara l3arAssociation, Karkarzioomn Courts, Delhi.

:Il‘_lhe Hony. Secretary, Rohtni Courts BarAssociation, Rohini, New Delhi.
. 16 Hony. Secretary, Dwarka Courts Bur Association, Dwnrkn, New Delhi.

32. The Hony. Secretary, Sakct Courts Bar Association, Sakcl, New Delhi '
33. Personal file of the officer concerned.
34. Guard File.

@t>tlJ»/ t
(Raj Kumar Rawztt) _

Joint Registrar (Gaz.-I A)
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OFFICE OF THE PRINCIPAL DISTRICT 8; SESSIONS JUDGE (HOS): DELHI

No. F.5(1)/2023/‘ 2‘l§‘l 9 '“ G93 Dated, Delhi the g_ 1 M $32523

Sub:- Posting/Transfer in Delhi Higher Judicial Service.

Copy forwarded for information and necessary action to :-
1. The Officer In-charges, Administration I,II,III, Accounts, General Branch,

Vigilance, Purchase Cell, Pool Cars, Library, R & I Branch, Record-Rooms,
Copying Agencies and Computer Section, Tis Hazari Court, Delhi.

2. The Judge In-charge, Mediation Center, Tis Hazari Courts , Delhi.
3. The Chief Metropolitan Magistrate (Central), Tis Hazari Court, Delhi.
4.’ The Senior Civil Judge-ctun-Rent Controller (Central), Tis Hazari Court,

Delhi.
5. The Administrative Civil Judge, (Central), Tis Hazari Court Delhi.
6. The Sr. A.O.J / A.O J, Administration-I,II,III, Vigilance, Recruitment Cell, Filing

Section, Accounts Branch, Fine.& Audit|Section, Care-Taking Branch, Compu
IE1‘‘ Branch , I.T.Cell, Protocol Branch, LAC Branch, R 8: I Branch, ‘LAYERS',Vulnerable

Witness Deposition Complex(VWDC) and ACR Cell, Central Dismict, Tis Haz
Court, Delhi.

7. The P.S. to Ld. Principal District & Sessions Judge(I-lQs), Room No. 302 A
' Hazari Court, Delhi

fieReader to Ld. Principal District .8: Sessions Judge(HQs), Delhi.
9. The PRO, Tis Hazari Co1.u'-t, Delhi.
10. The Director of Prosecution, Govt. of NCT of Delhi, Tis Hazari Courts, Delhi.
11. The Accounts Officer, Accounts Branch, Central District, Tis Hazari Court,

Delhi.

ari

12. The Librarian, Telephone Operator 85 Facilitation Center, Tis Hazari Court, Delhi .
13. The Hony. Secretary, Delhi Bar Association, Tis Hazari Court, Delhi.
14. The ‘LAYERS’ Section, for uploading on ’LAYERS'.

tar»(Kaveri Ba eja )
District Judge (Commercial Court)-07

. Officer In~charge Judicial Branch ( Central)
For Principal District 81 Sessions Judge(HQs),

_ DelhiMy
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